
CENTRAL ARMIMSTRATIW IRIBUNAL-
FRiNCiPAl> BENCH

C.F.NO.98/2006 US
O.A.No.2873/1997

New Delhi this the 23*^ day of March 2006

b

Hon'ble Mr. V.K.Majotra, Vice Chairman (A)
Hon'ble Mi's. Meera Chhibber, Membra- (J)

1.

.1.

Kaiiclian Kapoor
R,'o 4/61, Geeta Colony
Gandhi Nagar, Delhi

Neem Ullah Klian

S/oKlialil Ullah Klian,
951-Teliwada

Sardar Bazar, Delhi

IftilcharUz Zaman

vS/o Ziaur Rahman

R/o K-78/A, First Floor
Batala House

JamiaNagar, Okhala
New Delhi-llOOSS.

Bhagawati Prasad Shanna
S/o Shri PannaLal Sharma

C-6/35, Yamuna Vihar
Delhi-110053.

Smt.ViJay Lajcmi
R/o X/2485, Raghubarpura-2
St.No.9, Gandhi Nagar
Delhi.

6. Mrs. Kusum Kshatriya
W/o Shri K.V.S.Manian

R/o Flat No. 74, A-21, Ashoka Aptts.
Paschim Vihai",NewDelhi-110063

Komal Verm a7. K

R/o 1175, Mohallalmli
Qaii DhaiWishalaWali

KuchaPati Ram, Delhi Petitioners.

(By Advocate: Shri S.M.Garg)

VERSUS

1. Shri S.KArora

Secretaiy
Ministry of Information & Broadcasting
Shaistri Bhawan, New Delhi.
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2. Sliri Brijealiwai- Singh
Director General

All Jiidiallaciio

Ahnshwmii Bliawan

rai'iiainent Streei

NewDellii.

3. Shn S.V.Kapi}
Station Director

All India Radio

Altasiiv/aiii Bha^vaii

.d'ajdiaineat Street

Nevr Delhi. Reapondeius:.

ORDER (ORAL)

By Hois'ljk Shri VElJvlaiotra.VCC'A)

Leaijied coisnsel for applicant seeks and is allowed to vv-it,hdi-fl.w she petition

wdh litieriy to resoit to appropriate legal proceedings.

(Mrs. Meern Chhibber
Member (J)

(V.K.Mtyolra)
Vice Chsiirrnssii ("^A)

/m :u


